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tered by the Ministry of Finance. The
import, sale and manufacture of psycho-
tropic drugs are controlled under the pro-
visiong of the Drugy and Cosmetics Act.
The Drugs and Cosmetics Rules have
recently been amended to provide for
stricter control over the import, manu-
facture and sale of these drugs.

Th= concerned law enforcement agencies
are alert to the illicit use of drugs and
tontinud to take  such  preventive and
other measureg as are considered neces-
sary from time to time.

Railway Catering Staff

*282. SHRI A, NEELAILOHITHADA-
SAN NADAR: Will the Minisier of
RAILWAYS be pleased (o .tate:

(a) whether Government have recently
received any representation regarding pro-

blenms of the Railway Catering Staff; and.

(b) if so. the details thereof and the
action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) A representation dated 28
December, 1981 from All India Railway
Catering Service, Workers® Union. Banga-
lore addressed to the Spzaker of T.ok
Sabha wuy received from the Lok Sabha
Secretaiiat in March, 1982. Copies of this
Representation were alio received recently
through certain other Mcmbers of Parlia-
ment.

(b) The AIll India Railway Catering
‘Services Workers' Union is an unrecognis-
ed  organisa‘ion, The representation
1oferred fto in part (a) of the question
containg 23 demands which include in-
vrease in the commission, payment of Pro-
ductivity Linked Bonus, absorption of
Commision  Bearers/Vandors refixation
of wage scales and promotional avenues
for catering ¢'aff etc. The demands con-
tainad in this memorandum have been pro-
jucted mostly in the context of tha-situa-
tion obtaining on th: Southzrn Railway.
The Southern Railway have examined
these demandg and have taken appro-
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priate action, wherever necessary ol

merits, e.g.
(1) absorption of over 500 Commission

Bearers/Vendorq ag regular employees,

(2) absorption of Commission Bearers/
Vendors without any distinction on senio-
rity basis determined on the basis of their
date of depostiting security.

(3) channel of promotion to this cate-
gory,

(4) provision of quarters, according to
availability of quarters,

(5) regularisation after due selection,
of Assistant Managery promoted on an
ad-hoc basis,

(6) provision of First Aid Boxes in all
Super fast qrains,

(7) payment of overtime for working
beyong rostered hours of work as admis-i-
ble under the rules,

(8) gradual replacement of steam-coal/
charcoal in Kitchen with cooking gas.

(9) provision of trolleys for transport-
ing materialy from each catering unit to
the pantry car. etc. etc.
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Use of Radio ™ and T.V. for Publicity of
Family Welfare Progranunes

*284, SHRI RAM AWADH: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the extent to which the Radio and
Door Darshan are being utilized by Gov-
ernment to give effective publicity to the
family planning and family welfare pro-
grammes; and

(b) the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARNAND): (a) and (b) Radio and
Door Darshan are utilised for family
planning education and publicity purposes.
The Stations of All India Radio broadcast
a large number of programmes relating to
family welfare every month. The com-
mercial channel of Vividh Bharati are
also utilised for broadcasting a spot and
jingle daily and two spomsored pro-
grammes, “Kaun Kahan aur Kab” and
‘Priwar Mangal’ once 5 week each. The
All India Radio has also been requested
to put a regular programme on fixed time
once a week.

Similarly, Door Darshan is induced to
telecast at least one programme daily om
Family Welfare Programme. For this
purpose, films and other materials are
provided to the Door Darshan. Besides,
one Advertisement on Nirodh is telecast
once a week from seven Centres.

About Rs. 65 lakhs have been allocated
during 1982-83 to meet the expenditure
for using the commercial circuits of the
All Indiz Radio and Door Darshan,

Seaworthy Ship broken down for Scrap

*285. SHRI RAM VILAS PASWAN:

SHRI M. RAMGOPAL
REDDY:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government's ‘attention has
been ‘drawn to the news-item ‘Seaworthy
ship broken down for scrap’ appearing in
the Blitz dated 25 September, 1982;





